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CoNCEPT OF LABOUR WELFARE 

8139. Shri Shashi Bhush_: Will the 
Minister of Labour _d Rehahilitation 
be pleased to state : 

(a) whether he agrees that concept of 
labour welfare and its constituents are 
likely to vary from country to country and 

time to time and if so, whether there has 
been any new thinking in this field in the 
Labour Ministry ; and 

(b) the new programmes suggested by 
the Labour Ministry in the Fourth Plan 
which may have a more direct bearing on 
labour we1fare than the programmes execu-
ted in the past ? 

The Minister of Labour and Rehabi-
litation (Shri D. Sanjivayya) : (a) There 
can be no doubt that the concept of labour 
welfare, is. as remarked bv the National 
Commission on Labour, u~ ri y dy-
namic, bearing a different interpretation 
from country to country and from time to 
time". A fresh look at the subject has 
recently been taken by the Committee on 
Labour welfare and the National Commis-
sion on Labour which were appointed by 
the Government of India. The recommen-
dations of those bodies are under ~ i

tion. 

are 
(b) Some of the new Schemes suggested 

(i) Unemployment Insurance. 

(ii) Housing Scheme for Dock La-
bour. 

REPRESENTATIYES OF LABOUR UNIONS 

IN PUBLIC SECTOR 

8140. Shri Shaahi h ~ : Will the 
Minister of Labour _d Rehabilitation 
be pleased to state: 

(a) whether Government are satisfied 
with the recently selected representatives 

of the Labour union in the public sector : 

(b) whether it is not anomolous that the 
workers are represented on the Do,rd of 
Directors of these Factories etc. by certain 

outsiders who are not in any way concerned 
with the affairs of the factories or companies 
concerned ; and 

(c) if so, the reaction of Government 

thereto ? 

MiAister of Labour and Rehabilita-
tion (Shri D. Sanjivayya): (a) to (c) 
For tome years now Government have 

been appointing on the Boards of Manage-
ment of certain Public Sector ,Undertakings 
representatives of labour who belong to the 
Trad .. Union Movement, though they may 
not be working at the enterprises concerned. 

Government are however, now considering 

the proposal to appoint workers employed 

at such enterprises on the Boards of Manage-

ments of the enterprises concerned. 
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SOIL TESTING FACILITIES AT 

BLOCK LEVEL 

8142. Shri Deorao Patil : Will the 
Minister of Food and Agricullure be 
pleased to state the steps taken by Govern-
ment to provide soil testing facilities at 

least from the block level for undertaking 
soil testing work in villages? 

The Minister oC State in the Ministry 
oC Food, Agriculture, Community De-
velopm_t and Cooperati_ (8hri Anna-




